WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

SATURDAY, AUGUST 3, 2024

Form Mo, INC-25

HCR Pitampura Branch - OP-11, Ist Floor, Local Shopping Complex, [Pursuant to rubs 3 the Companies

Equitas Small Finance Bank Ltd o

CAN FIN HOMES LTD.

™
CanFimH Lisd Fitampuwra, Delhi-110 034 011-41761717 Mobila; TE2507T3150 . .
= L_.IIJIl: 35 (FORMERLY KNOWN AS EQUITAS FINANCE LTD) e LN Email: pitampura@canfinhomes.com, CIN:L85110A198PLCO08E99 Aumﬁﬁ?ﬂﬂfﬁm&ﬁ: :lmwrm
Registered Office : No.769, Spencer Plaza, 4th Floor, Phase-II, Anna Salai, Chennai - 600002. DEMAKD NOTICE ehange of registered affice of e compary Trom one
siate toanathear
DEMAND NOTICE - NOTICE UNDER SECTION 13 (2) OF THE SARFAESI ACT, 2002 Under Section 13(2) of the Securifisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 (SARFAES! Act) i e A
NOTICE is hereby given that the following borrower/s have availed loan from Equitas Housing Finance Limited (EHFL) / Equitas Finance Limited read with Rule 3(1) of the Security Interest (Enforcement) Rules, 2002 {Rulas). NORTHERN Reqgian

Whereas the undersianed belng the Authorsed Officer of Can Fin Homes Lid,, under SARFAES| Actand In exercise of powers conferred under Section 13(2) read wilh Bule 3, issued
Demand Notice under Section 13021 of the sald &t calling wpon the Bormoweraiguaranions listed hereundes (hereinafter refarred to 25 the "said Bormowers®), bo repay the amounts Comparies &, 2013 and claise (@) of sub-nie(5) of
mentionad inthe Mofice, within 60 days from the dats of receipt of Notice, as per detsis given bebow, e 3l afthe Companies [Incoporaton) Rules, 2014

The said Notices have been retumad undelivered by the postal authoribes/have not been duly acknowledged by the borrowers. Hence the Company by way of abundant caubon'is AND

effecting this publication of the demand natice (as per the provisions of Rula 3 {1). The undersigned has, lherefore, caused thasa Nolices lo be pastad on the pramises of the last known In the matler of SAMSKA MARITIME PRIVATE
addrassas of he sasd Bomowers, a5 pad the said AL, LIMITED hansnig fts registanad odlica al offica Mo 01

A sncurity For dug repayrsenl of e oan, e Follomaing assels have been monlgagesd to the Gompany By the respective parlies 85 Gelaibed bebon Ground Floor, Sarsxs |6, Sidhrawali Manesar

(EFL) / Equitas Small Finance Bank Ltd (ESFB). The said borrower/s had/have failed to pay Installments and their loan account has been classified In ke matiar af sub-section (2} ol Section 13 .of
as Non-Performing Asset as per the guidelines issued by RBI. The details of the secured immovable propert/ties, loan and the amounts outstanding as
on date payable by the borrower/s are mentioned below. The borrower(s) and the public in general are informed that the undersigned being the
Authorized Officer, the secured creditor has initiated action against the following borrower(s) under the provisions of the SARFAESI Act, 2002 and not to
deal with the said property. on failure to repay the outstanding dues indicated against their names within 60 (Sixty) days of this notice, the

undersigned will exercise any one or more of the powers under sub-section (4) of Section 13 of the SARFAESI Act, including power to take possession of

the property/ies and sell the same. : R = 5 DATE OF Y OF E..rﬂr,m:l_r-ar{.anr_:-w:141:!. e I.:ellunner
. MAN {olics = heraty given o fhe General Pubdc thal e
SR (';'ame ‘ifthe BI\‘I’;;;I"E";;(:L/E ND'i'.“a'l‘)d . Description of Secured Asset No. BORROWERS AND GUARANTORS DESCRIETION: O THE RROPERTY AMOUNT E:,ﬁ_.:'.'r"l"c”g NPA company proposss o maks apphcation fo the
NO uarantor(s)( DU EELE (Immovable Property) - - - - — Canlral Gowarnmant wder seclion 13 of lhe
BRANCH) and Amount 1 | 1. Samir Malik (Applicant) Slo Sagir Malik, H Mo, 798, Gall Ne. 3, | Allthat plece and parcel of land and building | Rs. 21,10,423.. | 01.08.2024 | 29.07.2024 Campanses Act. 2013 seaking confirmation of

Hidon Whar, Ghaziabed Ubar Pradesh - 2040001 Mobile Mo, - | and | or to be constructed thereon H, Mo, f

(Rs., Twenty One
Lakhs Ten

altersfion of the Memorandum of Aszocialion of the
Company in teems of the spedal resalution passad

1 Branch: SIRSA 10.07.2024  |All the pieces and parcels of non-agricultural property being a property having area 9010656697, 2. Harun Malik (Co-Applicant) Sio Sagir Malik H No. | 798, Gali No. 3, Hindon Vihar, Ghaziabad,

|..N0: SEIBSRS°411203 & meaSUII‘ng 10073 Sq yardS = 3M' 35 belng 30/657 Shal’e Of tOtal Iand measu”ng a8 Gall No. 3. Hindon Wihar Ghazished Utar Pradesh - ?D“:"::'T. L“lal' Prﬂdl!ﬂ-h - mintﬁ |Iﬂ'i'i|"|g area of EE THI:HJEHHS Fﬂ'“r al ke Anngal Geraeral ngl_ng,' Extra |:||'di||;|rrl
Borrower: Mr. Sandeep S/0 Fakir 6:87-751/' 3K- 13M comprised in Khewat no. 713, Khasra no. 120/10/1(3-13), Kitte 1 situated hobile Mo, - S2538805996, 3. Mustafa Saifi (Guaranior) S/o Rajuddin, | sg.yds, The boundanes of the property ane as Hundred qeneral mesting heid on 207 DAY OF MARCH 2024
Co - Borrower: Mrs. Poonam W/o | (Rupees SixLakh |3t Bhattu Kalan, Fatehabad vide sale deed no. 3049 dated 27.02.2020 and H. No. 580, Gali No. 4, Hindon Vihar 2. Ghaziabad, Ultar Pradesh - | par Valupton/Sale Deed: North: House of | Twenty Three) - enable the company to change #s Registerad

Eighty Seven
Thousand Seven
Hundred Fifty
One Only)

201007, Mobtés Mo, BTS0846167 Shokathdl, Esst: Road 18 Wide, Souwh: House
| of Dhishad. WestHouse of Somman

Payable with furthar interest at contractual rates as agreed from the date mentionad abovae till date of payment. ™

Yo e P By callad upon 1o pay the above said amoentwith contracioed rabe of merast tharean wilhin 60 Saies frorm the dabe of pubScation of this nalice, Eiling which the undersignad
will be consbrained 10 Iniffate acton under SARFAE S| Act to enforce the aforesald security, Further, the attention of bofrowersiguarantors 1S invited to provisions of Section 13 (8) of the
At Inrespect of tirme avallabile to therm to redesm the secuned assets

Diate: 02,08, 2024,

Office fram “Siate of “HARYAMA TO NATIONAL
CAPITAL TERRITORY OF GELHI

ARy parsof woose e st s likely b be altecied by
the propased changs of the regstarad alfice of e
campany may defiver aithar on the MCA-21 pods
{wwrw. mza.povin by filng investor complaint form
Of caisgd o b dalivarad of sand by regilaned posl
al hsther chiectans supported by an affidal
stating ke nature of histher interest and grounds of
apposiion ba tha the Regional Dweclor ab the
addrass Grad+P4C, Mabru Place, NMew Deni, Delks
T waikin lourleen davs of the tate aof
nubibcatian of this ralice ssth a capy to the rpokcant
camgpany with a capy of the appkcant comgany alits

mutation no. 147873 registered in office of sub-registrar Bhattu Kalan with the
following boundaries:- North by : Vacant pot of other 20, South by : street 20, East
by : House of Satya Narayan 45", West by : Plot of Poonam 45’. Measurement :
100.73 sq yards sg. Yards Situated at within the Sub-Registration District of Bhattu
Kalan and registration District of Fatehabad .Haryana

Sandeep
All are residents of Near Satluj Public
School, Fatehabad Road, Bhattu
Kalan, Fatehabad, Haryana-125053

Sdl- AUTHORISED OFFICER,

.Date - 03.08.2024,Place - Fatehabad
CAM FIN HOMES LTD

Authorized officer, Equitas Small Finance Bank Ltd

BHARAT SEATS LIMITED

Placa: Mew Dalhi
ﬂ CIN: L343000L1886PLCD23540 feislered offce al tha address menlioned el ow
Fegd. Office : 1. Nelson Mandela Foad, Vazant Kunj, Mew Delhi- 110070 For and an behalf of the Applicant
WEBSITE: www.bharaiseats.com; E-mail: seats@bharatseats.net Phone: +91 9643330870-74; Fax: 1M124-2341188 Sd-

STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2024 Poten I o Pratibha Chauhan
{Rs. in lakhs except par share data) i Beepclor {DM: (275011
il it bt et SR A {H Mo, 42; Mapakya Sopha, Caval Magar,

THE DELHI SAFE DEPOSIT CO. LTD

CIN ; LT4B0SDL183TPLCODO4TE

Regd. Off: 86, Janpath, New Delhi-110001
Ph: 011-43580400

Emal: detaafe@sduroup.co.n; Webslta: wwwsdsdgroup:so.in s, “Particuars Quartor endsd Yoar Ended Ko, Al Ut Prce. 20214
No. |
EXTRACTS OF THE STATEMENT OF UN.ﬂ.UD!ﬂTED FINANCIAL RESULTS 30,06.2024 | 31.03.2024 | 30.06.2023 | 31,03.2024
FOR THE QUARTER ENDED 30" JUNE, 2024 ;
(Rs. in Lakhs, except per share Data) (Unaudited)| (Audited) |(Unaudited)| (Audited) = . =
. . : - - HEDULE Il FORM B
30.06.2024 | 31.03.2024 | 30.06.2023 2 | Net Profit for the period (beforeTax, Excaptional and/or (Regulation 12 of the Insolvency and Bankruptcy Board of India
Unaudited Audited | Unaudited | Extraordinary items) o 888,88 1,052.08 638.88 | 335812 iquidation Process) Regulations, 2016
Re Re Rs 3| Met Profit for the period bafore tax(after Exceptional andior FOR THE ATTENTION OF THE STAKEROLDERS OF
1. | Income fram operations 24950 81362 238,02 - atie. , . ' S S No. | Particul Detalls
Ty : it ' . - 1 4 | Nat Profit for tha period after tax {after Exceptional andiar -8, | Faracians |BEta
2. FLEtrnmf gLuﬁﬁ fﬂ-‘:lht-: ple_r:luﬂ N » 128 96 137 63 5134 | Extraordinary items) 661,47 B0756 | 46735 | 250544 : | Mame of corporate dabikor | Sargam Inchia Electronics Privale Limsed
3 Eﬂ;mrifit,{;:cl‘ig ﬂ?:a en?;isbi?{:rjrt:x feitlislicle Al 5 | Tota! Comgprehensive Income for the perod [Comprising Profit for e i‘:l'_ﬁ”"" incorparation of corparate | 30120
: [ar'tepr exceptional IlemE andior extracrdinary llems) b T o134 the pericd (after lax) and Ofher Comprehensive Income 3, | Aulharity unter which corporate debilor | ROC Daibi
4. [ Nel profitiLoss for the period afier tax {after tax]] 65729 | 77845 47144 | 7248566 | isincaroratad | registered
(after exceptional items andior extraordinary items) i 1k o124 B | Equiy Shave Capital | GB00) 62400 G28.00 |  &z800 | 4 E;;ﬂ'“:ﬁﬁ;ﬁf;"::ﬁ :gnrwl""_':'r'alg EeNLIOET e R
5. | Total comprehensive income for the period | Other Equily as shawn in the Audited Balance Sheet of the year = 15D vk S
(comprising profit for the period (after tax) 103.96 204.15 51.34 B | Eamings Per Shara (of Rs. 2/- each) (for cantinuing and discontinued 5. | Address of Mg registered office and | Garg Trade Centre, Block No-1. lid Fioor, Behind SB1
and other comprehensive income (after tax) | operations) {In Rs.) - . s in principal affice (it any) of corporate | Bank, Secioe-11, Rohini, Deihi-110085
&, | Paid up equity share capital ia) Basic (Rs.) 21 257 148 798 | dabior I
(Face value: Rs.10W- per equity share) 522.30 522.30 522.30 ia} Déluted (Rs.) 2.1 ] 25T 1.49 7.3 B E::;E ;-}';1;:;?;;;;- of Insolvency 20.07.2024
i H . :‘II = . - - - - - -
7. | Eamings per share Basic & Diluted 199 3.91 0.98 Notes: - Liquidation commencement date. of | 28.07 2024

Notes

1. The above financial resulis have been reviewed & recommended by the Audit Commitiee and approved
by tha Board of Diractors of the Company at their meeting heid on 02.08.2024.

2. The Auditors of the Company have carmied out "Limited Review" of the above financial results for the
guarter endad 30th June, 2024,

3. The above results have been prepared in accordance with the IND AS as prescribed under Section 133 of
the Companies Act, 2013 read with the relevant Rules issued thersunder and other accounting principles
generally accepied in India.

4, Previous period’s figures have been regrouped/rearranged where necessary

Place: New Delhi
Date: 02.08.2024

By order of the Board of Directors
For The Delhi Safe Deposit Co.Ltd.
Sdi-

Vijay Kumar Gupta
Managing Director/CEQ

DIN: 00243413

a} The above is an exiract of he detailed format of Quarterly! Annual Financal Resullts fled with the Slock Exchangea under Requiation
33 of the SEBI (Listing obligations and  Disclosure Requerements) Regulations, 2015 The full format of the Quarterly Financial
Results are available on the websites of the Slock Exchange(s), www.hbseindiacom, and on the Company’s websde
‘wenw bharatsssls com

B} The above financial results of Bharat Seats Limited (“the Company™) have been prepared in accordance with Indian Accounding
Standards (Ind-AS) a3 prescnbed under section 133 of the Companies Act, 2013 read with Rule 3 of the Companies {Indian
Accounting Standards) Rules, 2015 as amended

o) The above financal results have been reviewiad by tha Audit Committes and approved by the Board of Diractors at theirmeeding hald
on D2nd Awsgusd, 2024

Forand on bahalf of the Board of Diractors
Sdi-

(ROHITRELAN)

Chairman and Managing Director

Place; Gurugram
Date: August 02, 2024

SHARDA MOTOR INDUSTRIES LIMITED

REGD. OFFICE: D-188, OKHLA INDUSTRIAL AREA, PHASE-I, NEW DELHI-110020

CIN: L74B99DL1986PLC023202
Tel.: #91-11-47334100, Fax: +91-11-26811676
E-Mail: investorrelations@shardamotor.com, Website: www.shardamotor.com

Statement of Standalone Financial Results for
the Quarter & Period Ended June 30, 2024 |70t "™

Quarter Endad Year Ended
:.'u Particulars 30.06.2024/31.03.2024| 30.06.2023 | 31.03.2024
(Unaudited) | (Unaudited) | {Unaudited) | (Audited)
1| Total revenue from oparations 68,543 17 | 70.339.38 B5.410.13|  2.80,926.24
2 | Net profitiloss) for the period! year (beforeTax, ' {{._'19'3:.:;;;3 11.497.96 I ;*_395.-:‘]4" 39:45:_43'
Exceptional and f or Extraordinary itams)
3| Net profit/(loss) for the period/ year (before Tax, 10183681 11.417.96 7.385.04 39,452 43
after Exceptional and /or Extraordinary items)
i_4 ‘Net pi‘n‘!it .flilu.ﬁél.l‘n.r the -pl!.'ri.ﬂtlli year after Tax I:-.E'Hfﬂl‘ g 7 63167 IF 3_5?2_4;_ 5,5nﬂ.._95.-_ ggl.qégg ',r:1.
Exceptional and for Extracrdinary items)
5| Total Comprehensive Income for the period /year yareqn| 848298 5 530,47 78 464 .65
{Comprising Profit for the period/year after Tax and LTl o
Other Comprehensive Income after Tax)
.' b.|Paid up Equity Share Capital (Face value of ¥2/-each) 5T4.08 | 584 63 584.83| 504 63
/.| Earnings Per Share (of ¥2/- each) (Not Annualised) | :
Basic 25.73 | 28.83 18.53 8319
___| Diluted 2573|  2883] 18.53] 0514
MOTE:

1. These standalfone financial resulis have been prepared in accerdance with the recognition and measurement
principles of Indian Accounting Standards ["Ind AS"), prescrnbed under section 133 of the Companies Act, 2013 raad
with relevant rules issued theraunder and in compliance with the regulation 33 of the SEBI (Listing Obligatons and
Disclosure Requiraments) Regulations 2015
2. The above is an exiract of the detailed format of quarer/yvear ended standalome financial resuflts filed with the
stock exchanges under regulaficn 33 of the SERBI (Listing Obligations and Disclosure Requirements) Regulations
2015, The full format of these financial resullts are available on the stock exchange websiles (URL-
whenw. nseindia. com and wwie bsaindia.com} and alzo on above mantionad website of the Company.
Date: August 02, 2024 For and on behalf of the Board of Directors
Place : New Delhi Sharda Motor Industries Limited
Managing Director

SHARDA MOTOR INDUSTRIES LIMITED

REGD. OFFICE: D-188, OKHLA INDUSTRIAL AREA, PHASE-I, NEW DELHI-110020
CIN: LT4899DL1986PLCO23202
Tel.: +91-11-47334100, Fax: +91-11-26811676
E-Mail: investorrelationsi@shardamotor.com, Website: www.shardamotor.com

Statement of Consolidated Financial Results for the
Quarter & Period Ended June 30, 2024

Quarter Ended Year Ended
::u Particulars 30.06,2024:31.03,2024| 30.06.2023 | 31.03.2024
' (Unaudited) | (Unaudited) | (Unaudited) | [Audited)
1. | Total revenue from operations 68.543.17 | 70.339.30 Es..:1|:|-13! 2.80.926.24
2. | Net profit {loss) for the period! year (beforeTax, wissee | 1 A17.08 735504 10 452 43
Exceptional and lor Extraordinary items)
3| Net profit{loss)for the period/ year (beforeTax, before| 1015363 | 11.417.96 7,385 04 39,452.43
share of profit/ {(loss)of associate and joint venture,
after Exceptional andi/or Extraordinary items) . .
4.| Profit! [loss) for the period /year (before tax,after 10744 800 1167523 7.408.52 50 G2 7
share of profit /{loss) of associate & joint venture)
5 |Met profit | (loss) for the period/year after Tax 768276 | 882075 552243 29,959.09
i.| Total Comprehensive Income for the period /year 767661 | 874025 5 54700 94 G3d.01
(Comprising Profit for the period year after Tax and :
Other Comprehensive Income after Tax) _
7.| Paid up Equity Share Capital (Face value of ¥2/- each) 574 ua._h 554 63 SE4.B3 504.63
B.| Earnings Per Share (of #2/- each) (Not Annualisedy | | | o o
 Basic 25.90 | 20.70 1857 | 100.77
Diluted 26.90 | -29.70 18,57| 100.77
NOTE:

1. Thesa consoiidated financeal results have been prepared in accordance with tha recognition and measuramant

principles of Indian Accounting Standards ("IndAS"), prescribed under section133 of the Companies Act, 2013 read

with relevant nules issued there under and incompliance with the regulation 33 of the SEBI (Listing Obligations and

Disclosure Requirements) Regulations 2015

2. Tha above 15 an exiract of the delailad format of periodivear ended consalidated financial results filad with the

stock exchanges under regulation 33 of the SEBI{Listing and other Dizclosure requiremants) Regulation, 2015 The

full format of the periodivear ended financial resulis iz available on the stock exchange websites. (UHL-

wenw, nseindia,com and www, bseindia, com} and also on above mentioned website of the Company.

Date: August 02, 2024 For and on behalf of the Board of Directors
Place : New Delhi Sharda Motor Industries Limited

Managing Director

IDFC FIRST Bank Limited
jerstwhil Capial First Liitad, amalgamated with IDFC Bank Limited and presently known s INFC FIRST Bank Limied) Bank

CIN : LE5110THN2014PLCOSTTS2
Registered Office; - KEM Towers, Bih Floor, Hamngton Road, Chetpet, Chennai- 600031,
Tel : +#91 44 4564 4000 | Fax; +91 44 4564 4072

Notice under Section 13 (2) of the Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002
The following borrowers and co-borrowers availed the below menfioned secured koans from IDFC FIRST Bank Limited [erstwhila
Capital First Limited, amalgamated with IDFC Bank Limited and presently known as IDFC FIRST Bank Limited) The lnans
af the below-mentioned borrowers and co- borrowers: have been secured by the morlgage of their respeclive properbes. As they
have failed to adhere to the terms and conditions of the respeciive lcan agreements and had become iregular, thesr |oan were
clasefied as NPA a5 per the RBI guidelnes. Amounts due by them to IDFC FIRST Bank Limited (erstwhile Capital First Limited,
amalgamated with IDFC Bank Limited and presently known as IDFC FIRST Bank Limited) are mentioned as per respeclive
notices issued more particutarly described in the followsng table and further interest on the said amounts shall also be applicable

and the same will be charged as per contractua! rate with effect from their respectrve dates

| coparaledebior . N
B, Mame and eegistration rumber of the | Paban Kumar Jain
msolvency prolessional: acling  as | IBEV P01 IP-2-01 148200 92620 124490

Equidao
g Address ard s-mail of tha iguidatar, as [ 210, Meefanth Plaza, 1%, Commaunity Centra,
registered wilh ihs Bpad Fitampura Rnad Mo, 44, North West Natonal Capial

Termiory Of Cedbi, Dedhi=1 10034

_ _ | Mall Il jainchi@Hatmall.com

Tk Adoress and &-mall o be used lor 405, New Delhl Howse, 27 Haraknamba Road,
COFTRSQandence withhe liqusdatr Connaught Piace, New Delhi=110001

. sargamin daeitcinnics by rmal.com
1. Last daba far submission of claims 25.04.2024
Blitcn is hereby given al e Mational Campany Law Tribaial, Mew Dalfa Bench (Court W) s
ordered the commencement of liguidation of Mfs, Sargam India Electronics Private Limited on
20.07.2024.
The: Stakehokders of MYs. Sargam Indis Electronics Private Limied are hersby cailed upon to submi
Ehasirclaims wilhs proal cn arbalara 2808 2024, 1o Bguidatoral address menlioned against itermn Mo 10
Thea fimamcial credioes shall submit thisir claims with (Dt Ly SeCiramic means only A pther creditors
sy subemit e claims with the proof in persan. by post or by eleciranic means:
Suilmissaan of talse or risteading peosd al claims Shall Aract penalties.
In case a stakehokier does nod submit its claims dunng the liguidation process, e claims submitted
by such & stakehokler during thi corparalg insohancy rasclulion pracess undar [ha Inselvengy and
Bankruptcy Board af India (Insalvency Resoltion Process for Comporate Persons) Reguiatians, 2016,
shall be deamed to be §ubmitted undear section 38.

Pahan Kamar Jain

Liguidatar

Place: New Delhi IBEBLAPA-O01P-P-01148/2019 -2020 1 2499
Dale: HZ.00.2024 AFA Valid Ugta: 30.06.2025

FEDERAL BANK

YOUR PERFECT BANKING F'AF-!T’&IE
LCRD i New Delhi Division, U.G.F., Federal Towers, 212, West Patel Nagar,

Kew Delhi-110008 Ph MNo.011- 40733980, 40733878 Email: ndlcrdififederalbank co.in
CO: LAS19IRLISIPLCON036E  Websile: wanw.federalbani coln

NOTICE U/5 13(2) OF SARFAESI ACT 2002, (hereinafter referred to as Act) r/w Rule
3(1) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002.

Sr Loan Type of Mame of borrowers Section 13 (2) | Outstanding amount as

No.| Account No. Loan and co-borrowers Notice Date | per Section 13 (2) Notice

1 | S45B4272 LOAN AGAINST 1. VIVEK GUPTA 27.07 2024 12,52 880.92/-
PROPERTY 2, AKANSHA GUPTA

PROPERTY ADDRESS : ALL THAT PIECE AND PARCEL OF GROUND FLOOR, COMPRISING OF THREE BED ROOMS, ONE
DRAWING CUM-DINING, ONE KITCHEN, TWO TOILETS/BATHS, CCVERED AREA 1190 30. FEET (APPROX.) WITHOUT
ROOF RIGHTS AND WITH REGHTS OF FRONT & REAR LAWN, WITH JOINT RIGHT TO USE & ENJOY THE COMMON
STAIRS & COMMON PASSAGE OF THE BUILDING, WITH UNDIVIDED PROPORTIONATE SHARE IN THE LAND OF PLOT
NO.1966, SECTOR-A, MEASURING 26917 SQ. YDS, (225,02 SQ. MTRS), FORMING PART OF KHASRA NOQ, 626, IN
RESIDENTIAL COLONY KNOWN AS "GREENFIELDS", TEHSIL & DISTRICT, FARIDABAD, HARYANA-121001, AND BOUNDED
AS: EAST: 30" WIDE ROAD, WEST: PLOT NO. 1571, NORTH: PLOT NO. 1967, SOUTH: PLOT NO. 1965

SHRI/SMT. ANURAG SRIVASTAY, 5/0 ALOK SRIVASTAV, residing a

{a) Plot Mo 188, Ground Floor, Gyan Khand 3, Indirapuram, Ghaziabad,
Uttar Pradesh- 201014,

{b) M/s HCL Technologies Ltd, Special Economic Zone, HCL Tower 1, Sector
126, Noida, Uttar Pradesh- 201304

You are heraby called upon fo pay the amounts to IDFC FIRST Bank Limited (erstwhile Capital First Limited, amalgamated
with IDFC Bank Limited and presently known as IDFC FIRST Bank Limited) as per the details shown in the above tsble
with confracted rate of interest thereupon from their respective dates and other costs, charges etc. within 60 days from the
date of this publication, failing which the undersigned shall be constrained o iniliate proceedings, under Secton 13 {4) and
saction 14 of tha SARFAES| Act, against the mortgaged properties mentioned herainabove o realize the amount dus to
IDFC FIRST Bank Limited (erstwhile Capital First Limited, amalgamated with IDFC Bank Limited and presently
known as IDFC FIRST Bank Limited). Furthar you are prohibded under Section 13 (13) of the sawd Act from transferring the
said securad assels aither by way of sale/lease or olherwise. Sdl.
Authorized Officer

Date ; 03.08.2024 IDFC FIRST Bank Limited (erstwhile Capital First Limited, amalgamated with

Place ; FARIDABAD

That you as principal borrower had availed:

{a) Federal Housing (FHS} loan with number 11057300003867 of ¥
1,08,00,000/- {Rupees One Crore Eight Lakh only) on 18.08.2023 for
purchase of regdy bullt housenllaflat,

(b} Home Plus Top Up Equity (Properly Power) loan with number
1057600007071 of T 67,00,000/- (Rupees Sixty Seven Lakh only) on
18.08.2023 for personal needs of individuals and

(e} Federal Asset Guard loan with number 11057600006941 of $ 410,171/
(Rupees Four Lakh Ten Thousand One Hundred and Seventy One only) on
18.08.2023 for personal needs of individuals, after executing necessary
security agreements loan documents in favour of the Bank.

Towards the secunty of the aforesaid credit faciliies availed from the Bank, you

have created securty interest in favour of the Bank by way of mortgage in

respectof the following vehicles:-

IDFC Bank Limited and presently known as IDFC FIRST Bank Limited)

SECOND FLOOR, GMTT BUILDING

' U]]WAI'I SMALL FINANCE BANK D-7 SECTOR 3 NOIDA UP 201301

DEMAND NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION & RECONSTRUCTION OF FINANCIAL
ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 THROUGH PAPER PUBLICATION

Anotice is hereby given that the following borrower (s) have defaulted in the repayment of principal and payment of interest of
credit facilities obtained by them from the bank and said facilities have turned Non Performing Assets mentioned against each
account. The notice under Section 13(2) of Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interest Act 2002 were issued to Borrower(s) / Guarantor(s) on their last known addresses by registered post. However the
notices have been returned un-served and the Authorised Officer has reasons to believe that the borrower(s) / guarantor(s) are
avoiding the service of notice, as such they are hereby informed by way of public notice about the same.

DESCRIPTION OF MORTGAGED IMMOVABLE PROPERTY
All the piece and parcel of the Flat admeasuring 136.35 Sq Mts, Flat No. 331,
Third Floor, Nav Sansand Vihar CGHS Lid, Plat No, 04, Sector-22, Dwarka
Village, New Delhi District, New Delhi Sub District, Delhi State-110077,
bounded on East by: Park, West by: Entry, North by: Lift and South by:
Stairs and Flat No. 334.

The aforesaid hypothecated / mortgaged property hereinafter referred 1o as
'the secured assets'. The undersigned being Authionsed Officer of the Federal
Bank Ltd. hereby inform you that a that a total amount 1,82 66,248/
(Rupees One Crore Eighty Two Lakh Sixty Six Thousand Two Hundred and
Forty Eight only) is due from you as specified under the respective loan

accounts maintained with New DelhilConnaught Circus branch of the Bank
with further interests and costs as follows.

Name of the Branch & Description of the Date of Date of | Amount as per
Borrower / Guarantor Secured Assets Demand Notice NPA demand notice
1\ BV D T M ) T M A that Part & Parcel of Residential Rs. 5,81,169/- as
1. Ramesh Nagar Slo Kanhaiya Lal House measuring 1000 Sq Ft. built 21.06.2024 108.06.2024 on 19.06.2024 pIUS

Nagar @ Kanhaiya Lal @ Kanhaya Lal|up on Patta No. 15689, Khasra No. 973, Situated at Vilage|interest & other
(Borrower) Bhawanipura, Bundi,|{Bhawanipura, Panchayat Bhawanipura, Tehsil Hindoli, Distt. Bundi, charges at contracted
Rajasthan- 323024; 2. Mohani Bai W/o|Rajasthan which is bounded as follows: Boundaries: East: Main|ratefrom 20.06.2024.

ho.| Loan Accounts Dues as on Rate of Interest
1. | FHS loan ¥ 1.10,07,301~ | @8.50% p.a with monihly
ason 05.07.2024 rests from 05.07 2024
2. |[Home Plus Top Up Equity] ¥ 68,50,035/- | @8.55% p.a with monthly
(Property Power) loan as on 05.07.2024 | rests from 05.07.2024
3. |FederalAsset Guard Loan| % 4,08912- | @10.35% p.a with monthly
as on 30.06.2024 | rests from 30.06.2024
Total ¥ 1,82,66,248/-

Kanhaiya Lal Nagar @ Kanhaiya Lal@|Road, West: Nandkishore/ Shrilal, North: Chhawbai/ Sundra, South: Babu/ Kanhaiyalal. The
Kanhaya Lal (Co-Borrower/|Property belongs to Ramesh Nagar S/o Kanhaiya Lal i.e. No. 1 among you. Memorandum
Guarantor) Bhawanipura, Bundi,|ofdepositoftitle deeds for creation of mortgage dated: 24.11.2020

Rajasthan - 323024. Housing Loan (A/c No. 2225210040000023)

ShHA : A)a A All that Part & Parcel of Residential Rs. 59,89,039/- as on
1. M/s New Ashoka Timbers|House buit up on Plot No. 02,| 24-06-2024 ]03.06.20241, 3" (&"5054 pius
(Borrower) Through Prop. Arjun Lal|Scheme Indira Colony Vistar on Agra Road, Jaipur, Rajasthan,|interest and other
Bairwa @ Arjun Lal, Indra Colony Vistar,|admeasuring 510 Sq. Yards which is bounded as follows:|charges at contracted
Plot No. 2, 52 Ft. Hanuman Mandir Ke|Boundaries: East: Plot No. 01, West: PlotNo. 03, North: Other, South: |rate from 24.06.2024.

Pas, Agra Road, Jaipur, Rajasthan—{Road. The Property belongs to Prabhu Dayal Bairwa @ Prabhu Lal (Dayal) S/o Mool
302003, Also at: 540, Bairwo ka Mohalla,| Chand Bairwa @ Moolchand i.e. No. 2 among you. Memorandum of deposit of title deeds
Raghunathpura, Kanota, Bassi, Jaipur,|for creation of mortgage dated: 25.08.2021.

Rajasthan— 303012; 2. Prabhu Dayal Bairwa@ Prabhu Lal (Dayal) S/o Mool Chand Bairwa @ Moolchand, (Co-Borrower/
Guarantor) 540, Bairwo ka Mohalla, Raghunathpura, Kanota, Bassi, Jaipur, Rajasthan— 303012, 3. Arjun Lal Bairwa @ Arjun Lal S/o
Prabhu Dayal Bairwa @ Prabhu Lal (Dayal) (Co-Borrower/ Guarantor) Indra Colony Vistar, Plot No. 2, 52 Ft. Hanuman Mandir Ke
Pas, Agra Road, Jaipur, Rajasthan- 302003; 4. Sunita Kumari @ Sumita Devi W/o Arjun Lal Bairwa @ Arjun Lal (Co-Borrower/
Guarantor) Indra Colony Vistar, Plot No. 2, 52 Ft. Hanuman Mandir Ke Pas, Agra Road, Jaipur, Rajasthan— 302003, Also at: 52, Bairwo
ka Mohalla, Kanota, Jaipur, Rajasthan-303012. MSE Secured Loan (A/c No. 2226210090000036)

The above borrower(s)/guarantors(s) are advised to pay the amount mentioned in notice within 60 days from the date of
publication of this notice failing which further steps will be taken after the expiry of 60 days of the date of notice as per provisions
of the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002. Moreover the
borrower(s) / Guarantor(s) are hereby restrained from dealing with any of the above secured assets mentioned above in
any manner whatsoever, without our prior consent. This is without prejudice to any other rights available to us under the
subject Act and/orany otherlaw in force.

In view of the default in repayment, your loan account/s is/are classified
as Non-Performing Asset on 04.07.2024, as perthe guideline of RBI.

You are hereby called upon to pay the said amount with further interest at the
rate as menbionad abovelill the date of payment and costs within 60 days from
the date of this notice, failing which, the Bank will exercise all the powers under
sechion 13 of the Act against you and the above mentioned sacured assets such
a5 taking possession thereof including the right to transfer them by way of
lease, assignment or sale, or taking over the management of the secured
assels for realising the dues without any further notice to you. Itis informed that,
yau shall not transter by way of sale, lease or otherwise any of the above
mentioned secured assets without the Bank's written consent. in the event of
yaur failure to discharge your liability and the bank initiates remedial actions as
stated abowve, you shall further be liable to pay to the bank all cost, charges and
gxpenses incurred in that connection. In case the duas are not fully satisfied
with the sale proceeds of the secured assets, the bank shall proceed against
wou personally for the recovery of the balance amount without further notice.
Your attention is also invited to the provisions of sacton 13 (B) of the Acl, in
respect of time available, to redeem the secured assets {security properfies).
This notice is issued without prejudice to the other rights and remedies
available to the bank for recovering its dues. This notice was issued on 8" Day
of July 2024 and the same was served on you but seems not recenved by you
which necessitated this publication as perthe SARFAES| Act.

Date: 02.08.2024 Place: Rajasthan Authorised Officer| | Dated this the 02” Day of August 2024 meeﬁﬁn:;:ztﬂu;%Hma:?:;rl;\:;lli::
financialexp.epaptin .. . New Delhi .. .
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P R HOLDINGS LIMITED
CIN : L27310DL1983PLC314402
Regd. Office : R-489, GF-C, New Rajinder Nagar, New Delhi - 110060
Tel: 011-42475489 Website: www.prholding.in Email: prholding1983@gmail.com
NOTICE
Pursuant to Listing Agreement(s) with MSEI Ltd. & CSE, Notice is given that Meeting(s) of Audit
Committee & Board of Directors is scheduled to be held on SATURDAY —10.08.2024 at 12:30 &
01:30 P.M. atits Regd. Office inter-alia to consider, approve & adopt UN-AUDITED QUARTERLY
FINANCIALRESULTS of Quarter ended 30.06.2024 & Limited Review Report, Trading Window in
equity shares will remain closed from 01.07.2024 to 15.08.2024 for all insiders, to approve
NOTICE of 41ST ANNUAL GENERAL MEETING alongwith Notes, Directors Report, MGT-9,
Secretarial Audit Report, Management Discussion & Analysis Report, Secretarial Compliance
Report, PCS Certificate, Policies, Committees, Book Closure Dates, AGM details, Audited
Financial Statements with Audit Reports of FY ended 31.03.2024, Appointment of retiring Director
& Statutory Auditors, List of Resolutions, Correspondence with RTA, CDSL, NSDL, E-voting,
Scrutinizer, Etc., and any other matter with the permission of Chair.
NewDelhi  02.08.2024 SAKSHIGUPTA WTD &CFO DIN: 09773654

Members are requested to Update their Contact details, address, PAN, Email Id, etc for your
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UNIVERSAL OFFICE AUTOMATION LIMITED

CIN: L34300DL1991PLCO44365
Regd. Office: BOE, Siddhartha, 96, Mehru Place, New Delhi-110 018
Tel: 011 -26444812, Website : www.unlofficeautemation. com;
Email ID: investoroai@hcl.com

MNOTICE s hereby given that the Thirly Second {3dnd) Annual General Meeting of the
members of the Company will be held on Tuesday, the 28th August, 2024 theough VC |
OAVM at 3:30 P.M. IST deemed ko be held at the Registered office of the Company at 806,
Siddharih, 96, Mehu Place New Delhi-110012 o frangact the ordingry business as sef out
in Ehe Modice of AGR

Puersuant o Section 99 of Companies Ack, 2013, Rule 10 1) of Comganies (Managemeni
gnd Adminigiration) Rules 2074 and a5 per Regulation 42 of 3EB (Listing ObEgations &
Disclosure Requiremenis) Regulabons, 2015, we hereby inform you that the Regisier of
Members and Share Transfer Books of the Company will remain. closed from Monday
19.05.2024 o Friday, 30.08.2024 [bolh days inclusive) for the purpose: of AGM of the
Comgany

Pursuant ko the provisions of Section 108 of the Comganies Act, 2013 read with Bule 20 of
the Companies {Managemeni and Adminisiration) Rules, 2014 (3= amended) and
Regulation 44 of SEBI [Lisking Coligations & Discosure Requirements) Regulations 2015
(a5 amended) the Company i providing faclty of mmote a - vobang 1o its members in
respect of the business o be transacted at the AGM. The & - voling will commence on
25.06,2024 at 9.00 AM and end on 27.08.2024 al 5.00 PM. Memberz, whose name
appears in he Register of MembersBeneficlal Cwners as on (he cut-off date e
22 082024 onhy shall be entited b availl the facky of remote a- voling

Pursuant fo The MCA ganaral Circular ng . 092023 daled Saptember 25, 2023 rasd with

DECOROUS INVESTMENT & TRADING CO. LTD.
CIN: L67120DL1982PLC289090
Regd. Office: R-489, GF-B, New Rajinder Nagar, New Delhi — 110060
Tel No.: 9910003638, Email Id: decorous1982@gmail.com Website: www.ditco.in
NOTICE
Pursuant to Listing Agreement(s) with BSE Ltd. & CSE, Notice is given that Meeting(s) of Audit
Committee & Board of Directors is scheduled to be held on SATURDAY - 10.08.2024 at 10:30 &
11:30 A.M. at its Regd. Office inter-alia to consider, approve & adopt Un-audited Quarterly
Financial Results of Quarter ended 30-06-2024 & Limited Review Report, Trading Window in
equity shares will remain closed from 01.07.2024 to 15.08.2024 for all insiders, to approve
NOTICE of 41ST ANNUAL GENERAL MEETING alongwith Notes, Directors Report, MGT-9,
Secretarial Audit Report, Management Discussion & Analysis Report, Secretarial Compliance
Report, PCS Certificate, Corporate Governance Report, Policies, Committees, Book Closure
Dates, AGM details, Audited Financial Statements with Audit Reports of FY ended 31.03.2024,
Re-appointment of retiring Director & Statutory Auditors, List of Resolutions, Correspondence with
RTA, CDSL,NSDL, E-voting, Scrutinizer, Etc., and any other matter with the permission of Chair.
NewDelhi  02.08.2024 R.K.Gupta WTD & CFO - DIN: 00074532

Members are requested to Update their Contact details, address, PAN, Email Id, etc for your
Company’s updates, announcements, correspondence, efc.
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